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REPORT OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING
COMMITTEE ON COAL, MINES AND STEEL

e TNIE  (IRES): HeIed, H WH ATy ¥ Hafed Tar Wiet hreseH
(STTAUh) [l iR g @St &3 HearoT AT (TG B GRATs ) BT BRI
IR YA - T AHET' & Gae § qURT-Ge ST Siyerr, W iR sTd e 9aeiy
It AT & |rad dfcdes 31 g g (SRSt der 2= #) 991 9ed W IEdr gl

REPORTS OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING
COMMITTEE ON RURAL DEVELOPMENT AND PANCHAYATI RAJ
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(i) Eighth Report of the Committee on ‘Rural Employment through Mahatma
Gandhi National Rural Employment Guarantee Act (I\/IGNREGA)’ pertaining to
the Department of Rural Development, Ministry of Rural Development; and

(i) Ninth Report of the Committee on ‘Impact of National Social Assistance
Programme (NSAP) on the Poor and Destitute in the Villages™ pertaining to the
Department of Rural Development, Ministry of Rural Development.

STATEMENT BY MINISTER

Withdrawal of funds from Contingency Fund of India for servicing Interest on SGBs
raised by MTNL

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS
(DR. CHANDRA SEKHAR PEI\/II\/IASANI): Sir, | lay a Statement (in English and
Hindi), regarding the withdrawal of funds from Contingency Fund of India for servicing
Interest on Sovereign Guarantee Bonds (SGBs) raised by Mahanagar Telephone
Nigam Limited (MTNL).
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